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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 03.04.2024 (WEDNESDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

10:30 AM 

Click here to join VC 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), 

Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial) 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Withdrawal  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1  Comp. App (AT) (CH) 

(Ins) No. 284/2021 

IA No. 306/2024 

NCC Infrastructure 

Holdings Ltd 

(NCCIHL)  

Vs  

TAQA India Power 
Ventures Ltd. 

Ms.Hema Srinivasan  Mr.P Giridharan 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

2  Comp App (AT) (CH) 

(Ins) No. 115/2024 

 

Mr. S Muthuraju, RP 

of Mr. Shakthinath 

Mariappan (Personal 

Guarantor)  

Vs 
Mr. Arunachalam 

Tenzing 

 

Mr. AG 

Sathyanarayana 

  

3  Comp App (AT) (CH) 

(Ins) No. 40/2024  

For Condone Delay 

IA No. 117/2024  
For Stay  

IA No. 118/2024 

Mr. PK Ramesh, 

Suspended Director 

of M/s Call Express 

Construction (India) 
Pvt. Ltd.  

Vs  

The India Cements 

Ltd. & Anr. 

Mr. Pranava Charan  

 

For Hearing (Part Heard) 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

4  Comp App (AT) (CH) 
No. 116/2022  

For Stay  

IA No. 1070/2022 

Additional docs.  

IA No. 25 & 26/2024 
 

Ayesha Hadi Ali & 8 
Ors.  

Vs  

Rizwana Anjum & 2 

Ors.  

 
WITH 

Mr. Anirudh 
Krishnan  

Mr. V Venkata Rami 
Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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5  Comp App (AT) (CH) 

No. 117/2022  

For Stay  

IA No.1071/2022 
Additional docs  

IA No. 27/2024 

Habeeb Umer Hadi 

Ali & 8 Ors.  

Vs  

Mohammed Abdul 
Raheem Abdul 

Azeem & 2 Ors.  

 

WITH 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

6  Comp App (AT) (CH) 
No. 118/2022  

For Stay  

IA No. 1072/2022 

Additional docs.  

IA No. 28/2024 

 

Huda Baghdadi & 8 
Ors  

Vs  

Fakruddin 

Mohammed & 7 Ors. 

  

WITH 
 

Mr. Anirudh 
Krishnan  

Mr. V Venkata Rami 
Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R7 

7  Comp App (AT) (CH) 

No. 119/2022  

For Stay  

IA No. 1073/2022 

Additional docs  
IA No. 29/2024 

Mr Abdul Rahman 

Hadi Ali & 8 Ors.  

Vs  

Mohammed 

Iftekaruddin & 2 Ors.  
 

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

8  Comp App (AT) (CH) 

No. 120/2022  

For Stay  

IA No. 1074/2022 

Additional docs  
IA No. 30/2024 

 

Mr. Habeeb Umer 

Hadi Ali & 8 Ors.  

Vs  

Mohd Ziauddin 

Nayyar & 2 Ors.  
 

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

9  Comp App (AT) (CH) 

No. 121/2022  

For Stay  

IA No. 1075/2022 
Additional docs  

IA No. 31/2024 

Mr. Habib Abdul 

Razzaq Hadi Ali 

Albaghdadi & 8 Ors. 

Vs  
Waheeduddin Azmi & 

2 Ors.  

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 

Meyyappan- R2 

10  Comp App (AT) (CH) 

No. 122/2022  

For Stay  
IA No. 1076/2022 

Additional docs  

IA No. 32/2024 

Ms Ayesha Hadi Ali & 

8 Ors  

Vs  
Mohammed Abdul 

Azeem & 2 Ors.  

 

WITH 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 
Meyyappan- R2 

11  Comp App (AT) (CH) 

No. 123/2022  

For Stay  
IA No.1077/2022 

Additional docs  

IA No. 33/2024 

Habib Abdul Razzaq 

Hadi Ali Albaghdadi 

& 8 Ors.  
Vs  

Mohammed Abdul 

Kareem & 2 Ors. 

 

Mr. Anirudh 

Krishnan  

Mr. V Venkata Rami 

Reddy- R1  

Mr. Ramaswamy 
Meyyappan- R2 
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For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

12  TA (AT) No. 

184/2021  
(CA (AT) (Ins) No. 

210/2020) 

Rakesh P Sheth  

Vs  
Indus Cityspaces and 

Constructions Pvt. 

Ltd. 

 

Mr. Udian Sharma Mr. Vivek Jain 

13  Comp App (AT) (CH) 

(Ins) No.298/2022  

For Stay  
IA No.617/2022 

For Exemption 

IA No.618 & 

619/2022 

Phoenix ARC Private 

Limited  

Vs.  
Balakrishnan 

Venkatachalam & 

Anr.  

 

WITH 

Ms. Abitha Banu M/s. AK Mylsamy & 

Associates- R1 

14  Comp App (AT) (CH) 
(Ins) No.313/2022  

For Exemption  

IA No. 661 & 

662/2022  

For Stay  

IA No. 663/2022 
 

Phoenix ARC Private 
Limited  

Vs  

Balakrishnan 

Venkatachalam & 

Anr. 

Ms. Abitha Banu M/s. AK Mylsamy & 
Associates- R1 

15  Comp App (AT) (CH) 

(Ins) No. 73/2023  

For Additional docs 

IA No. 260/2023  

To implead  
IA No. 573/2023 

Intervening Appln.  

IA No. 1086/2023 

 

Base Corporation 

Ltd.  

Vs  

Pegasus Assets 

Reconstruction 
Company Pvt. Ltd. 

Mr. Anant Merathia Mr. Dinkar Singh 

Mr. SR Sundar 

(Intervenor) 

16  Comp App (AT) (CH) 

(Ins) No. 424/2023  

For Stay  
IA No. 1292/2023 

For Exemption  

IA No. 1291/2023 

 

Mr. Satheesh Babu V 

K  

Vs  
Dileep KP, RP 

 

 

WITH 

 

Mr. Pawan Jhabakh Ms. Reetha D 

17  Comp App (AT) (CH) 
(Ins) No. 425/2023  

For Stay  

IA No. 1294/2023 

For Exemption  

IA No. 1296/2023 

 

Mr. Saleesh K 
Satheesh  

Vs  

Dileep KP, RP  

 

WITH 

Mr. Pawan Jhabakh Ms. Reetha D 

18  Comp App (AT) (CH) 
(Ins) No. 426/2023  

For Stay  

IA No. 1298/2023 

For Exemption  

IA No. 1297/2023 
 

Mr. Rajesh KS  
Vs  

Dileep KP, RP  

 

WITH 

Mr. Pawan Jhabakh Ms. Reetha D 
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19  Comp App (AT) (CH) 

(Ins) No. 427/2023  

For Stay  

IA No.1301/2023  
For Exemption  

IA No. 1300/2023 

 

Bindya Saleesh  

Vs  

Dileep KP, RP 

Mr. Pawan Jhabakh Ms. Reetha D 

20  Comp App (AT) (CH) 

(Ins) No. 434/2023  

For Stay  
IA No. 1336/2023  

To Adv. Hg.  

IA No. 68/2024 

M/s Rajendra Gears, 

Rep by its Managing 

Partner Mr. Rajendra 
Singh Vs  

Anish Agarwal, IRP, 

SAIL-SCIL Kerala 

Ltd. 

Mr. Aadil Singh 

Boparai 

Mr. Siddharth 

Makkar 

 

For Admission (After Notice) 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

21  IA No. 59/2024 
(Review Petition)  

in  

TA No. 79/2021 

((Comp App (AT) (Ins) 

No.851/ 2020 &  

IA No.432/2021) 
For Urgent Hearing 

IA No.191/2023  

For Additional docs.  

IA No. 329/2023 

 

Ashok Kriplani, Erst. 
RP of Dreamz Infra 

India Ltd.  

Vs  

Konduru Prasanth 

Raju, RP of Dreamz 

Infra India Ltd.& 17 
Ors. 

Ms. Shweta Mahajan  

22  Comp App (AT) (CH) 
No. 57/2023  

For Condone Delay 

IA No. 1132/2023  

To dispense with  

IA No. 678/2023  
For Stay  

IA No. 677/2023 

Delay in 

representation  

IA No. 674 & 

676/2023  
Leave to file  

IA No. 675/2023  

To implead  

IA No. 5/2024 

The Tamil Nadu 
Sugarcane Farmers 

Association  

Vs  

Mr. Ramakrishnan 

Sadasivan, 
Liquidator of  

Thiru Arooran 

Sugars Ltd. 

Mr. Niranjan 
Rajagopalan 

Mr. B. Dhanaraj Ms. 
Harsha Raj (For 

Impleadment) 

23  Comp App (AT) (CH) 

(Ins) No. 384/2023  
For Stay  

IA No. 1162/2023 

Leave to file  

IA No. 1163 & 

1164/2023  

For Condone Delay 
IA No. 223/2023 

 

Paradeep Port Trust 

Vs  
Vedanta Limited & 

Anr. 

Ms. K Jayasudha Ms. Deepika Thakur- 

R1 
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24  Comp App (AT) (CH) 

(Ins) No. 435/2023  

Urgent listing  

IA No. 1338/2023  
To dispense with  

IA No. 1340/2023 

For Stay  

IA No. 1339/2023 

 

Regional Provident 

Fund Commissioner, 

Employee Provident 

Fund Organisation 
Vs  

M/s. Alphasoft 

Technoligies Inc. & 

Anr. 

Mr. R Vishnu  

25  Comp App (AT) (CH) 
(Ins) No. 61/2024  

For Exemption  

IA No. 187/2024 

Scorpius Trackers 
Private Limited  

Vs  

Mytrah Energy 

(India) Pvt. Ltd. 

 

Ms. Priyanka Sethia  

 

For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

26  TA No. 14/2022  

(CA (AT) No. 

376/2018) 

Chamundesware 

Studio & laboratory 

Private Limited & 4 

Ors  

Vs  

Smt. Swarnalatha 
Rajaiah & Anr.  

 

WITH 

Mr. Vivek Holla Mr. SS Rajesh 

27  TA No. 68/2021  

(CA (AT) No. 

413/2018) 

K. Rajaiah Since 

Dead Rep by its LR’s 

Vs  
Chamudesware 

Studio & Laboratory 

Pvt. Ltd. & Ors. 

 

Mr. SS Rajesh Mr. Vivek Holla 

28  Comp App (AT) (CH) 

No.30/2021  
For Urgent Hearing 

IA No. 345/2021  

For Stay  

IA No. 346/2021 

 

Thirumalai Thirumal 

Nidhi Ltd  
Vs  

S. Hemalatha 

M/s Ganesh & 

Ganesh 

Mr. Sushant M 

29  Comp App (AT) (CH) 

No. 66/2022  
For Stay  

IA No.712/2022 

K. Vaidyalingam & 5 

Ors  
Vs  

SK. Ganesan & 9 

Ors.  

 

WITH 

Mr. Hari Shankar 

Mani  
Mr. Avinash 

Krishnan Ravi  

Dr. KS Ravichandran  

Ms. S Manjula Devi 
R1-R4 

30  Comp App (AT) (CH) 
No 67/2022  

For Stay  

IA No.713/2022 

K. Vaidyalingam & 4 
Ors  

Vs  

SK Ganesan & 9 Ors.  

 

WITH 

Mr. Hari Shankar 
Mani  

Mr. Avinash 

Krishnan Ravi  

Dr. KS Ravichandran  
Ms. S Manjula Devi 

R1, R3 & R5 
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31  Comp App (AT) (CH) 

No 68/2022  

For Stay  

IA No 714/2022 

K. Vaidyalingam & 5 

Ors  

Vs  

SK Ganesan & 7 Ors. 
  

WITH 

 

Mr. Hari Shankar 

Mani  

Mr. Avinash 

Krishnan Ravi  

Dr. KS Ravichandran  

Ms. S Manjula Devi 

R1-R4 

32  Comp App (AT) (CH) 

No 69/2022  

For Stay  
IA No 715/2022 

K. Subramani & 2 

Ors  

Vs  
SK Ganesan & 10 

Ors.  

WITH 

Mr. SM Vivekanandh  Dr. KS Ravichandran  

Ms. S Manjula Devi 

R1-R4 

33  Comp App (AT) (CH) 

No 70/2022 

For Stay  

IA No 716/2022 

K. Subramani & 2 

Ors  

Vs  

S. K. Ganesan & 8 
Ors.  

WITH 

Mr. SM Vivekanandh  Dr KS Ravichandran  

Ms. S Manjula Devi 

R1-R3 

34  Comp App (AT) (CH) 

No 71/2022  

For Stay  

IA No. 717/2022 

K. Subramani & 2 

Ors  

Vs  

S. K. Ganesan & 11 
Ors.  

WITH 

Mr. SM Vivekanandh  Dr KS Ravichandran  

Ms. S Manjula Devi 

R1-R4 

35  Comp App (AT) (CH) 

No. 72/2022  

For Stay  

IA No. 718/2022 

K.Subramani & 2 

Ors  

Vs  

SK Ganesh and 12 
Ors.  

WITH 

Mr. SM Vivekanandh  Dr KS Ravichandran  

Ms. S Manjula Devi 

R1-R4 

36  Comp App (AT) (CH) 

No 73/2022  

For Stay  

IA No. 719/2022 

K. Vaidyalingam & 5 

Ors  

VS  

S. K. Ganesan & 5 

Ors.  
 

WITH 

Mr. Hari Shankar 

Mani  

Mr. Avinash 

Krishnan Ravi  

Dr KS Ravichandran  

Ms. S Manjula Devi 

R1-R3 

37  Comp App (AT) (CH) 

No. 74/2022  

For Stay  

IA No. 720/2022 

C Gopal  

Vs  

S.K. Ganesan & 13 

Ors.  
WITH 

 

Mr. Ananth Merathia  Dr. KS Ravichandran  

Ms. S Manjula Devi 

R1-R3 & R5 

38  Comp App (AT) (CH) 

No 75/2022  

For Stay  

IA No. 721/2022 

C Gopal & Anr  

Vs  

S.K. Ganesan & 13 

Ors.  

WITH 
 

Mr. Ananth Merathia  Dr. KS Ravichandran 

Ms. S Manjula Devi 

R1-R4 

39  Comp App (AT) (CH) 

No. 78/2022  

For Stay  

IA No.726/2022 

Leave to file  
IA No.727/2022 

 

S. Arun  

Vs  

SK Ganesan & 4 Ors  

 

WITH 

Mr. SM Vivekanandh  Dr KS Ravichandran 

Ms. S Manjula Devi 

R1 
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40  Comp App (AT) (CH) 

No 80/2022  

For Stay  

IA No. 730/2022 

K. Subramani  

Vs S 

K Ganesan & 3 Ors  

 
WITH 

Mr. SM Vivekanandh  Dr KS Ravichandran  

Ms. S Manjula Devi 

R1 

 

41  Contempt Case (AT) 

(CH) No. 2/2023 

In  

Comp App (AT) (CH) 

No. 80/2022 
 

SK Ganesan  

Vs  

K.Subramani & 3 

Ors.  

 
WITH 

Dr. KS Ravichandran  Mr. SM 

Vivekanandh- R1  

Mr. Jerin Asher 

Sojan- R3  

Mr. Vikram P Jain- 
R4 

 

42  Contempt Case (AT) 

(CH) No. 3/2023  

in  

Comp App (AT) (CH) 

No. 78/2022 
 

S.K.Ganesan  

Vs  

S.Arun & 4 Ors. 

Dr. KS Ravichandran  Mr. SM 

Vivekanandh- R1  

Mr. Jerin Asher 

Sojan- R3  

Mr. Vikram P Jain-
R5 

43  Comp App (AT) (CH) 

No. 92/2023  

For Urgent Hearing 

IA No. 1171/2023 

Global Best 

Foundries Pvt Ltd & 

Anr.  

Vs  

D Suseela 
 

Dr. KS Ravichandran Mr. R Sivaraman 

44  Comp App (AT) (CH) 

(Ins) No. 187/2022  

Urgent Listing  

IA No.431/2022  

For Interim Relief  
IA No.432/2022  

For Directions  

IA No. 435/2022  

For Stay  

IA No.433/2022  

For Exemption  
IA No.434/2022  

To implead  

IA No. 847/2022  

To Adv. Hg.  

IA No. 197/2024 
 

Nimmagadda Surya 

Pradeep Bio Tech Pvt 

Ltd  

Vs  

Kamineni Steel & 
Power India Pvt. Ltd. 

Mr. P Raj Kumar 

Jhabakh Ms. Preeti 

Mohan 

Mr.Sivarama 

Krishnan  

Mr. Abhishek Anand  

(For Impleadment) 

45  Comp App (AT) (CH) 

(Ins) No.28/2021 

Bank of India & 5 

Ors  

Vs  

M/s. BS Limited (In 

liquidation) Through 

its liquidator, Mr. 
Yadavilli Sai 

Karunakar 

 

Mr. Ashish Rana Mr.Yadavalli Sai 

Karunakar 

46  Comp App (AT) (CH) 

(Ins) No.40/2022  

For Stay  
IA No. 80/2022  

To Adv. Hg.  

IA No. 115/2023 

 

Erstwhile Resolution 

Professional, Ashok 

Kriplani  
Vs  

Konduru Prasanth 

Raju & 2 Ors. 

Ms. Shweta Mahajan Ms. Lakshmi Menon- 

R1 
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47  Comp App (AT) (CH) 

(Ins) No. 127/2023  

For Condone Delay 

IA No. 433/2023  
For Stay  

IA No. 434/2023 

Additional docs.  

IA No. 839/2023 

T. Johnson 

Shareholder and 

Suspended Director 

of Jeffson Universal 
Logistics Private 

Limited  

Vs  

Piramal Capital & 

Housing Finance 
Limited & Anr.  

 

WITH 

 

Mr. Pawan Jhabakh Ms. Deepika Murali- 

R1 

48  Comp App (AT) (CH) 

(Ins) No. 372/2023  

For Stay  
IA No. 1136/2023 

For Exemption 

 IA No. 1137/2023 

T.Johnson, 

Shareholder and 

Suspended Director 
of the Corporate 

Debtor, Jeffson 

Universal Logistics 

Pvt. Ltd.  

Vs  
Anil Kumar Khicha, 

IRP, Jeffson 

Universal Logistics 

Pvt. Ltd. & Anr. 

 

Mr. Pawan Jhabakh Mr. Prakul Thadi-

R2/Liquidator  

49  Comp App (AT) (CH) 

(Ins) No. 354/2023  
For Stay  

IA No. 1075/2023 

Interim Injunction  

IA No. 1076/2023 

Urgent Hearing  
IA No. 1077/2023 

 

Sriharan 

Sripathmanathan rep 
by Mr.E. 

Sivanandam & Anr. 

Vs  

Malabar Hotels Pvt 

Ltd. & 7 Ors. 

Ms. J Parimalam Mr. Jose John- R1- 

R4, R7  
Ms. CKeerthana- R6 

 

 

 

50  Comp App (AT) (CH) 

(Ins) No. 446/2023  

For Stay  

IA No. 1381/2023 

For Exemption  
IA No. 1382/2023  

B. Nirmal Kumar  

Vs  

Tharuvai 

Ramachandran 

Ravichandran, RP of 
JBM Homes Pvt Ltd 

& JBM Shelters Pvt 

Ltd & Anr.   

 

WITH 
 

Mr. Avinash 

Krishnan Ravi 

Ms. MS Elamathi-R2 

51  Comp App (AT) (CH) 

(Ins) No. 447/2023  

For Exemption  

IA No. 1385/2023 

For Stay  

IA No. 1384/2023 

B. Nirmal Kumar  

Vs  

Tharuvai 

Ramachandran 

Ravichandran, RP of 

JBM Homes Pvt Ltd 
& JBM Shelters Pvt 

Ltd & Anr. 

 

 

Mr. Avinash 

Krishnan Ravi 

Ms. MS Elamathi-R2 
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52  Comp App (AT) (CH) 

(Ins) No. 9/2024  

For Stay  

IA No. 34/2024  
For Exemption  

IA No. 35 & 36/2024 

Dr. Yarlagadda 

Krishna Mohan, Ex-

Director of YKM 

Entertainment and 
Hotels Pvt Ltd.  

Vs  

Mr. Dantu Indu 

Sekhar, RP of YKM 

Entertainment & 
Hotels Pvt. Ltd. & 2 

Ors. 

Mr. Kumar Anurag 

Singh 

Ms. Mummaneni 

Vazra Laxmi- R1 Mr. 

Pranava Charan- R2  

Mr. Y 
Suryanarayana-R3 

 Copy to: 

By the order of Hon’ble Member (Judicial) 
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